IN THE CEUTRAL ADMINISTRATIVE TRIBUMNAL, JaIPUr BENTH, JAIPUR.
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HOU'SLE MR, GCPAL FRISHNWZ, MEMBER (J).

HQN'BLE Me, W.M. VERMY, IEMRER (A).

For the Applicant ees SHRI R .M. MATHIR.
For the Respondents ces

ERF HOT'2LE M. Wi, _VEEMA,.. IFEMSER (3).

In this applization the arplicant, who is an IOW in the
Indian Railways, has songht Jdirections from this Tribunal to

n

ign seniority to the applizant on the basies of his initial

@
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S
appointiment in the Western Railwzy ia parsuance 5f the selection
conducted in acrtordance with emgloyment notice No.1/71-72 for
catezgory Wo .12 (ATOW). a$ [=r Annexure A-1. The applizant also
reqires direction for production of entire record regarding the
Selection and appointment of the applicant.

2. Shri R.M. Mathur, learned counsel for the applicant,
stralinuously tried to establish that the appliéant waz called for
interviey for the post of AIOW, é'tegorised g Category No.l2 as-
back as Decembzr, 1971, hut he was offered a wost of Estimator
in the office of Deputy cChisf Engineer, Western Railway, Kota.
The applicant joinsed as Estimator on 30th July, 1973 and alsa
reprezsented to the Dmputy Chief Engineer vide his representatim
dated 20th suagust, 1973 thst he had apolied for and was selected
ajyainst the post of AI0W. The appointnent order was brought to
the office 0of the Deputy Chiczf Enjincer. who kept it with him
bt assigned the post of Esgimator to the applizant. The
applicant requested to the Deruty Thief Engineer to post him as
AIOW 32 per hise choilce in the field., Thereafter, in June, 1977,
the applicant was oromcted 23 2 Senior Estimator and relieved
from that office to join as a Senior Draughtsman in znother offiﬁe
He was relicved from this wost alsos on 19.2.77. Thereafter, the

applicant made a representation to the then Railway Minister
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requesting him that the Gensral Manager of the Railwxy? should
p2 Jdirected £o abzorb him as IOW by changing of the category. as
4
A}

sromazed by the Interviewing auchorities on 21.12.71, 3against

i 0f the vazanecies. When there wes no reply to any of his

[ll

represantstiong, the applicant had again in Adguet, 1221, made
a repregentztion reiterating hisz claim that he shoild bz given
ths westing a2 ICGW and hisg zenicritv should b: shown against thet
cadre and not in the cadrs: of the Senior Draught:mﬁn'_wtimator.

:

In June, 1982, the Divizional Enginser, W

o)

stern RPallway, Jaipuar,

igguzd 2n crder confirming the applicant's sintment 23 Senior
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ceon, Pinally, as

Draughtsman in hiz offizs, having hiz lizn th

(l!

hz Executive Bngineer (S&2),
Jaipur, izzusd an order offering the applicant & post of IOW Sr.III
in the Jaipair office vith the stipulation that the spplicant will
hawe £0 ac-ept the Losition in thz seniority list of the IGWs

helow that of the conficrmed, officiati
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in the avenus of IO category only. After having 2nterzd into
the catsgory of I0W the appliczant again, on 2.1.,92, nads
representation to the DREM, Western Railway, reitsrating Yis

earlier claim of sbhaorption as IOW on the Lasis of the it erview !
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held in Becenmbozr, 1971 in reply to the letiter date:

(zrnexure A=12) ihat hiz change of @stegory £o Sr . JIII Sf the ICW

aTat e

was mads <n his reqizst. In this letter from th: respondents

Z' attention was drawn to the stipulation that he would ac ~zpt the
seniority in the chinge category at the prosition lower £o the
confirmed, offi-cizting and temporzry ICOWs at Jaipur. Theresafter,

the applicant has preferred 3 detailsd reprezentaticont: the

Gen=ral Manager, Western Railway, dated 2.8.94, which haz teen

j 3N

forwardsd by the Execuative Engineer, Jalpur, vide letter datel
) \Qw/11.11‘94. This representation is still €9 be replizd to by the
%ws\%‘ said authority.

3. The whole brunt £ the agruments revolves round the

mcntenticn of the learned counzel for the applicant that the
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applicant had all alony wanted sezlecticon as an AIGT and
accordingly he was selected. He regorted for duty €9 the Deputy

Chizf Engincer, Kota, to jo2in a& AIGW, who, insteald of letting

]

him join as AICW, took him as an Ectimator only. The scales of .

:re identiczl and hence no financial

,4
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pay of thess two postes w

loge was 2aussd to the apgpli-ant. However, the applicant 4id

not have the appointirent letter in his pessessicon and he has

failed to produce that letter as a conclusive prodf of the faot

that he waz offered the post of AIGY. Bztveen the year 1973,

when he joined, and in 1977, when he joinsd as Sr. Drawughtsman,

and till 1980, there iz no gvidence of his having taken up the
atter with the authcorities regarding richtful sppointmeant as ICW.

In 1983 again, vhen he was offered the post of IOW, he t’DP that

post without any reservations.sf.f' : :

4. We are fally convinceﬁ'théf7iQ_i$,a very stale matter

which haz not been taken up propefly at thé proper time by the

anplicant. His representat;rn £2 the General Manager is still

pending and anless the febresentatian iz finally rejected, he

has no =2aise of action st this stage. While primerily this

matter is hit by the bar of limitation there is alss no merit

" in the cazse a: thisz stage . We, thersfore, dismiss this applica-

\\H\u Ciry

( n.“.vaﬂr ( copaL *PI’ SHFA )
MEMBER (A) MEMBER (J)
o e R R




